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Trespassing by Pakistanis

870. Shri Shree Narayan Das: Will
the Prime Minister be pleased to
state:

(a) whether it is a fact that some
Pakistanis removed Indo-Pakistani
border demarcation posts at the bor-
der village Hemkumari under Haldi-
bari Police Station of Cooch Bihar
District on the 17th May, 1963 and
posted them inside the Indian terri-
tory;

(b) if so, the circumstances in
which this happened; and

(c) the steps taken to repost the
demarcation posts at the right place
and also to find out the culprits?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) to (c). During the month
of May this year, a Pakistani nationa!
had encroached on a plct o: agricul-
tural land, about 64 sq..yards ‘n area,
belonging to an Indian national and
situated on the Indo-East Pakistan
border, within Indian territcry, in
village Hemkumari, P. S. Haldibari,
District Cooch Bihar (West Bengal).
The encroachment was effected by
demolishing the existing ‘ail’ (raised
earthen boundary) which scparated
the plot of land on the Indian side
of the border from a plot of land
belonging to the Pakistani national
on the other side of the border; the
‘ail’ was shifted deep inside Indian
territory.

Protests were lodged under the
Ground Rules Agreement between the
Governments of India and Pakistan,
by the Government of West Bengal
and our Deputy High Commissioner
at Dacca, with the Government of
East Pakistan demanding an imme-
diate enquiry into the matter and re-
storation of the border ‘ail’.

Techno-Economic Survey of Assam

871. Shrimati Jyotsna Chanda: Will
the Minister of Planning be pleased
to state:

(a) whether a Techno-Ecoenomic
Survey of Assam has been conducted
by the National Council of Applied
Economic Research: and





